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onij concerned with essential com
modities, and about that they have 
consulted the Central Government.

S t ip e n d s

*733. Dr. Ram Sabhag Singh: Will 
the Minister of Defence be pleased to 
state:

(a) whether Government propose to 
offer stipends for vocational and tech
nical training for ex-service men;

(b) if so, the number and value of 
stipends proposed to be offered this 
year; and

(c) when such training will begin?

The Deputy Minister of Defence 
(Sardar Majithia): (a) Yes.

(b) The number of stipends offered 
during this year is 200 and their mone
tary value is Rs. 25 p.m. per ex
serviceman trainee.

(c) Vocational training for this year 
started from the 1st August 1953 and 
technical training will start from Feb
ruary 1954.

ITo Til?

Sardar Majithia: I have got a very 
long list. I wonder if you want me to 
read it out. It is all over the place. 
For the information of the hon. Mem
ber, there are about 32 places for 
technical, and 26 for vocational train
ing.
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Sardar Majithia: Yes, certainly.

Shrl Punnoose: Is there any machi
nery to select the persons, and are 
ariangements made to see that repre
sentation is given to all the States?

Sardmr Majithia: Yes. there is no
bar for any State.

Shri Pimnooae: Is there a positive
step to see that ex-servicemen from all 
the States get the benefit.

Sardar Majithia: Yes, no State is
barred from it, and people from all 
the States as the applications turn upr 
are selected.

Shri Punnoose: What is the machi
nery for the selection?

Sardar Majithia: The machinery is 
of course, the Government machinery,

Shri K. K. Basu: May I know whe
ther, after the training, they are pro
vided with employment?

Sardar Majithia: The very idea of
giving them technical training is that 
they should be able to earn their liveli
hood.
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Sardar Majithia: About that ques
tion, it is always under the considera
tion of the Government, and as the 
need arises, it certainly is accom
modated.

Dr. Suresh Chandra: May I know
how many of the I.N.A. personnel 
have so far been offered stipends?

Sardar MaJittiU: I am afraid I have 
' not got those figures with me, but if 

the hon. Member puts a question on it, 
I shall let him know.

Shri B. S. Murthy: May I know
whether there has been any represen
tation from the South that proper 
justice is not done to exrservicemen?

Sardar MaJithU: Not to my know
ledge.

Shri Mnniswamy: May I know
whether the hon. Minister is in a posi
tion to give us the total number of 
persons who are benefited by this 
stipend in Madras State?
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Sardar Majithia: I have not got the 
break-up of the figures for the diffe
rent States, but as I have already said, 
this year provision has h^Bu made for 
two hundred stipends. 1 can add here 
that in the very first year provision 
was made for 500 trainees, but they 
were not forthcoming.

Shrimati Ammu Swamlnadhan:
Question (a) is whether Governrkent 
propose to offer stipends for voca
tional and technical training for ex
servicemen. Does the Government 
intend to {̂ive training to ex-service 
women?

idardar Majithla: According to our
Constitution, they have been given 
equal rights, and there is no distinc
tion.

L amphelpat A rea

*734. Shri Rlshang Keishing: Will
the Minister of States be pleased to 
state;

(a) (i) the acreage of land under 
cultivation in Lamphelpat area in 
Manipur, (ii) the quantity of paddy 
annually produced and (iii) the 
number of persons owning the land;

(b) whether it is a fact that Gov
ernment of Manipur have decided to 
convert the fields into grazing ground;

(c) if so, the reasons therefor;
(d) whether any protests have been 

received by the cultivators concerned; 
and

action has been(e) if so, what 
taken thereon?

The Minister of Home Affairs and 
States (Dr. Katja): (a) (I) 744.462
acres.

(ii) 28,800 maunds approximately.
(iii) 400.
(b) No.
(c) to (e). Do not arise.

A dvisory C ouncil  
•7S5. Shri RlBhang KHshIng: (a)

Will the Minister of States be pleased 
to state whether the Government of 
India originally proposed to appoint
355 P.S.D.

four Advisers for the Advisory Coun
cil of Manipur?

(b) H so, how and why the " fifth 
persou vas appointed?

(c) How are portfolios distributed 
and what portfolios are held by each 
of the Advisers?

(d) What are the functions and res
ponsibilities of these Advisers?

The Minister at Home Affairs and 
States (Dr. Katju): (a) and (b). 
Various proposals were under consi
deration regarding the nimiber of 
Advisers in Manipur and the final 
decision taken was that there should 
be five Advisers.

(c) The portfolios are distributed by 
the Chief Commissioner among his 
Advisers in pursuance of Clause 1 of 
the Standing Orders issued by the 
President under the Manipur (Council 
of Advisers) Order, 1953. A statement 
showing the portfolios assigned to each 
Adviser is placed on the Table of the 
House. [See Appendix IV, annezure 
No. 3.]

(d) Subject to the provisions of the 
Standing Orders, the Council of 
Advisers is to assist the Chief Com
missioner in the discharge of his func  ̂
tions under Article 239 of the Con
stitution.

Shri Biren DiHt: May I know, Sir, 
whether these Advisers have asked the 
Government of India to dissolve this 
Advisory Council, and introduce a 
Legislative Assembly on the 15th 
August?

Dr. KAtJn: I could not hear.

Mr. Chairman: The Question Hour
is over (Interruptions).

Shri K. K. Basil: The question was 
put before the question hour was over, 
and the hon. Minister was unneces  ̂
sarily wasting time. That is a very 
important question, and it should b* 
answered.




